(d) At present, there is no collaboration with any foreign organisation for organising health
camps.

Economic blockade in Manipur
*10. SHRI D. BAJA: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government is aware that Manipur has been under an economic blockade
called by the Sadar Hills Districthood Demand Committee (SHDDC) and a counter-blockade by
United Naga Council (UNC) on the National Highways 53 and 39 since August this year, causing

severe shortages of food, medical supplies, fuel and other essential items in the State;
(b) ifso, the details thereof; and
(c) thesleps, if any, taken by the Central Government to solve the problem 7

THE  MINISTER  OF STATE IN THE MINISTRY OF HOME  AFFAIRS
{(SHRI MULLAPPALLY RAMACHANDRAN): (a) to (c) Sadar Hills District Demand Committee
(SHDDC) imposed an economic blockade of National Highways 2 and 37 in Manipur on August 1,
2011 demanding creation of separate Sadar Hills District. Subsequently, the economic blockade
was converted into a total-bandh of the Sadar Hills area covering both highways. Opposing the
demand of SHDDC, United Naga Council (UNC) also imposed a counter total-blockade of
Mational Highways from August 21, 2011. Both organizations converted the total-blockade into an
economic blockade from September 6, 2011. Due to blockade of National Highways, there was
shortage of essential commodities, including foodgrains, medical supplies and petroleum
products, which led to the escalation in their prices. However, all essential commodities, including
foodgrains, petroleum products etc., are being transported under security escort wa. NH-37 at
regular intervals. Central Armed Police Forces in the State have been deployed along affected
Mational Highways to ensure security of vehicles transporting the essential commodities.

SHDDC has since suspended its blockade with effect from October 31, 2011 following a
rMemorandum of Understanding (Mol ) signed with the Government of Manipur. Efforts are being
made to engage UNC in tripartite talks with the State and Central Government and to persuade

them to lift the blockade of the highways.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Increase in exports to tax haven countries

1156,  SHRISHIVANAND TIWARI:
SHRIRAMCHANDR A PRASAD SINGH

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

TOriginal notice of the question was received in Hindi.
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(a) whether it is a fact that the export to the tax haven countries has risen excessively in the
yvear 2010-11 as compared to 2004-05;

(b) if s0, the facts in this regard and the value of export made to these tax haven countries
in 2004-05 and 2010-11; and

(c) the names of products which were exported the most and the value of the export of

those products in the abovementioned years?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCINDIA): (a) and (b) The value of export (in US $ milion) made

to some countries with low or nominal tax rates, for the period 2004-05 and 2010-2011 is as

under :—

Country 2004-05 2010-20M
Andorra 0.18 0.27
Bahamas 5.55 2173.1
Cyprus 20.38 A42.37
Ireland 211.99 278.78
Liechtenstein 0.47 0.16
Luxembourg .64 18.64
Mauritius 258.2 801.56
Monaco 0.74 0.69
Panama Rep. 55.95 117.84
Seychelles 10.62 31.1B
Switzerland 540.89 677.56
INDIA'S TOTAL EXFORT: 83535.91 251135.89

(c) Petroleum oils and oils obtained from bituminous mineral other than crude preparation
MES containing 70%% or more by weight of these oils were exported to Bahamas the most, valued
at US $ 1986.35 Million in the year 2010-11 as compared to Nil export in the year 2004-05.

Increase in trade target with China

157. SHRI SYED AZEEZ PASHA: Will the Minister of COMMERCE AND INDUSTRY be
pleased to state:

(a) whether Government has set a target of trade with China to increase to US dollars 100
billion by year 2015;
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